INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 05th OCTOBER 2026 (MONDAY)
BENCH WILL NOT FUNCTION ON 05.10.2026

wxﬁpeal Number  |assmt. Ye]Assessee Name Counsel [Remar ks—:
1 _|ITA698/CHNY/2026  [2020-21 [A] SREE SARADHA DEVI TRUST :
2_[ITA 699/CHNY/2026  [2020-21 [A] SREE SARADHA DEVI TRUST A:E:ﬁ ‘
3_[ITA 700/CHNY/2026  |2020-21 [A] SREE SARADHA DEVI TRUST s:ﬁ;}tﬁ
4 _|ITA703/CHNY/2026  |2015-16 [A] P.S.M.N.MARIAPPA NADAR & CO Vishva padmar] ¢7.12.2026
> |ITAS4I/CHNY/2026 201815 (D] KPSPL 116 DEVARIYAMBAKKAM PACCS LTD

& |ITA 3524/CHNY/2026 [2017-18 | [A] SRI SONIC SOLUTIONS Q- SRidtaR
7_ITA 3525/CHNY/2026 |2016-17 | [A] MASILAMANI SIVALINGAM REP BY LEGAL HEIR
8 |ITA 3526/CHNY/2026 [2017-18 | [A] BAKTHAVATCHALAM RUDIRAN
9 |ITA3527/CHNY/2026 [2023-24 | [A] R.S. VIJAYACHAMUNDEESWARI Si.No7-13
10_[ITA 3528/CHNY/2026 [2023-24 | [A] R.S. VIJAYACHAMUNDEESWARI 102?:;326
11 |ITA3532/CHNY/2026 |2018-19 | [A] SOUNDARAMMAL MAMORIAL TRUST ~
12 |ITA 3533/CHNY/2026 |2018-19 | [A] SOUNDARAMMAL MAMORIAL TRUST
13 |ITA 3534/CHNY/2026 [2018-19 |[A] SOUNDARAMMAL MEMORIAL TRUST

HEROT 2 D ’Q)}b
Drawino - .rsing Officer \ * \
AMAHT g o, AT i,

Incen.d ras Appeilate Tribunal,
@}hennai Benches, Chennai

4




RS T O ERN R eSS =Ny Y

CAUSE LIST OF "A" BENCH FOR 06th OCTOBER 2026 (TUESDAY)
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

BEFORE HON'BLE ABY T.VARKEY, JUDICIAL MEMBER
AND HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER
IN COURT ROOM 2

Srl |Appeal Number  [Assmt. Ye{Assessee Name Counsel |Remarks
1 |ITA1585/CHNY/2025 |2010-2011 [A] GE VERNOVA T&D INDIA LIMITED Vikrant A

2 |ITA1610/CHNY/2025 (2013-2014 [A] GE VERNOVA T&D INDIA LIMITED Maheswari

3 |ITA947/CHNY/2026 2010-2017 [D] GE VERNOVA T&D INDIA LIMITED

4 |ITA3560/CHNY/2025 |2014-15 [A] M/S. SRI SARVALAKSHMI CHIT FUNDS INDIA

5 |ITA3561/CHNY/2025 |2015-16 [A] M/S. SRI SARVALAKSHMI CHIT FUNDS INDIA T.Banusekar

6 |ITA3637/CHNY/2025 2014| [D] SRI SARVALAKSHMI CHIT FUNDS INDIA PVT

7 |ITA3638/CHNY/2025 [2015-16 | [D] SRI SARVALAKSHMI CHIT FUNDS INDIA PRIV

8 |ITA 630/CHNY/2026 2017| [D] VISWANATHAN RAMPRABHU s Sridhar

9 |ITA671/CHNY/2026  [2017-18 | [A] R VISWANATHAN RAMPRABHU

10 |ITA 707/CHNY/2026  |2015-16 | [A] LAKSHANA CONSULTANTS AND HOTELIERS Pvt Ltd

11 |ITA 738/CHNY/2026 2023-24 | [A] THAMIZHARASAN

12 |ITA 779/CHNY/2026  |2015-16 | [A] DYNAVISTA INDUSTRIES PVT. LTD. SO

13 [ITA 1707/CHNY/2026 |2017-18 | [A] ECOF INDUSTRIES PVT. LTD.

14 |ITA782/CHNY/2026 |- [A] M/S. GANESA SANKARI HOME R.Meenakshi sundar
15 [ITA 783/CHNY/2026 2025-26 | [A] M/S. GOVINDASAMY CHARITABLE FOUNDATR.Meenakshi sundar
16 |ITA 856/CHNY/2026  |2021-22 | [A] VEDHAGIRI GANESH S.Sridhar

17 |ITA 2690/CHNY/2026 |2020-21 | [A] MKM VEL AGENCIES

18 |ITA 3351/CHNY/2026 (2023-24 | [A]) SOUTHERN AGRIFURANE INDUSTREIS PVT. L s.Sridhar

19 |ITA4302/CHNY/2026 |2023-24 | [D] SOUTHERN AGRIFURANE INDUSTRIES PRIVA e-filed
20 |ITA 3538/CHNY/2026 [2017-18 | [A] SHAMSUDIN Y.Sridhar

21 |iTA 3541/CHNY/2026 [2012-13 | [A] EATON POWER QUALITY PRIVATE LIMITED e-filed
22 |ITA 3543/CHNY/2026 [2018-19 | [A] SWAROOP SOMASEKHARAN efiled
23 |ITA 3545/CHNY/2026 |2012-13 | [A] KUPPUSAMY DHANABAL efiled
24 |ITA 3548/CHNY/2026 |2013-14 | [A] ABDUL RAHMAN MARAKAYAR efiled
25 |ITA 3552/CHNY/2026 (2014-15 |[A]S.SWAMINATHAN S.R.Jayaraman

26 |ITA3563/CHNY/2026 |2015-16 [A] M/S. LUCKY MERCANTILE PVT. LTD. P
27 |ITA 3566/CHNY/2026 [2020-21 | [D) MKM VEL AGENCIES Pl efiled

The Link for Hybrid Hearing is :

Or

Meeting ID for the same Link: 2643 076 7091

https://itatchennai.my.webex.com/ meet/court_roo;u(_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 07th OCTOBER 2026 (WEDNESDAY)
BEFORE HON'BLE ABY T.VARKEY, JUDICIAL MEMBER
AND HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER
IN COURT ROOM 2
Srl |Appeal Number  [Assmt. YelAssessee Name Counsel [Remarks

1 |ITA 2368/CHNY/2025 [2017-18 | [A] RANI SAIVENUGOPAL
2 |ITA 3174/CHNY/2025 [2015-16 | [A] NEW ROYAL EMPORIUM
3 |ITA3137/CHNY/2025 |- [A] ASSOCIATION OF MANAGEMENT OF PVT. Sd  S.Sridhar
4 |ITA 3264/CHNY/2025 |2009-10 | [A] RMP INFOTEC PRIVATE LIMITED Bimlendu Bhushan
5 [ITA3229/CHNY/2025 [2020-21 | [D] SUNDARAM FINANCE LIMITED
6 |ITA3230/CHNY/2025 |2022-23 | [D] SUNDARAM FINANCE LIMITED
7_|ITA3273/CHNY/2025 |2017-18 | [A] ABHISHEK FILMS
8 [ITA607/CHNY/2026 |2022-23 | [A] RYAN LOGISTECH PVT. LTD. S.Sridhar
9 |ITA778/CHNY/2026  |2017-18 | [A] SUSHEELKUMAR TALREJA
10 |ITA711/CHNY/2026 |2020-21 | [A] TY.SPL.103.AMBAPUR PRIMARY
11 |ITA 1145/CHNY/2026 |2017-18 | [A]S. ULAGANATHAN & SONS
12 [ITA 1144/CHNY/2026 [2017-18 | [A] DBS TEXTILES PVT. LTD. S.Sridhar (Er.)
13 |ITA 1174/CHNY/2026 [2020-21 | [A] KRISHNAPPA SUBRAMANI A.Tamil amudan
14 |ITA 3488/CHNY/2026 [2020-21 | [A] VIJAYABHARATHI
15 [ITA 3500/CHNY/2026 [2016-17 | [A] KADERMOHAMEDGANI MOHAMEDIBRAHIM
16 |ITA 3506/CHNY/2026 |2017-2014 [A] THE NOBLE MOTORS e-filed
17 |ITA 3513/CHNY/2026 |2017-201d [A] THE NOBLE MOTORS G.N.Jayaram
18 |ITA 3570/CHNY/2026 [2018-19 [ [A] SHANMUGAM VIAY KUMAR e-filed
19 |ITA 3571/CHNY/2026 [2018-19 | [A] SHANMUGAM VIJAY KUMAR e-filed
20 |ITA 3572/CHNY/2026 |2018-19 [ [A] SHANMUGAM VIJAY KUMAR e-filed
21 |ITA 3575/CHNY/2026 |2018-19 | [A] NAVKAR ELECTRONICS
22 |ITA 3576/CHNY/2026 [2017-18 | [A] VALIKARMUTHU SUBRAMANIAN NATARAJAN
23 |ITA 3577/CHNY/2026 |2018-19 | [A] VALIKARAMUTHU SUBRAMANIAN NATARAJAN
24 |ITA 3578/CHNY/2026 [2019-20 | [A] VALIKARAMUTHU SUBRAMANIAN NATARIAN
25 |ITA 3581/CHNY/2026 |2023-24 | [A] VIKRAM R NAIDU \\j::]bmg at‘;:‘h
26 |ITA 3583/CHNY/2026 [2021-22 |[A]R.VINOTHKUMAR /|

The Link for Hybrid Hearing is :

Or

Meeting ID for the same Link: 2643 076 7091

https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 08th OCTOBER 2026 (THURSDAY)
BEFORE HON'BLE ABY T.VARKEY, JUDICIAL MEMBER
AND HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER
IN COURT ROOM 2

Srl_|Appeal Number  |Assmt. ve Assessee Name Counsel |Remarks
1 _ITA 3514/CHNY/2026 [2020-2021 [A] SENTHILKUMAR e-filed
2 |ITA 3515/CHNY/2026 |2017-18 [A] SRI NATARAJAN & SONS Abhishek Murali

3 _|ITA 3516/CHNY/2026 (2022-23 [A] DURAI RAJAN Abhishek Murali

4 _|ITA3517/CHNY/2026 |2017-18 | [A] ZUARI FURNITURE LTD. e-filed
> |[ITA3518/CHNY/2026 |2018-19 [A] ZUARI FURNITURE LTD. e-filed
6 |ITA 3585/CHNY/2026 |2018-19 | [A] VARDHAN INFRASTRUCTURE

7_|ITA 3586/CHNY/2026 |2019-20 | [A] VARDHAN INFRASTRUCTURE

8 |ITA3587/CHNY/2026 [2020-21 | [A] VARDHAN INFRASTRUCTURE

9 |ITA3588/CHNY/2026 |2019-20 | [A] RANGARAJ. p.

10 |ITA3589/CHNY/2026 [2020-21 | [A] RANGARAL, P

11 )ITA 3590/CHNY/2026 |2021-22 | [A] CONSTROMALL GOODS PVT. LTD.

12 |ITA 3591/CHNY/2026 |2020-21 | [A] CONSTROMALL GOODS PVT. LTD.

13 [ITA 3592/CHNY/2026 |2019-20 | [A] CONSTROMALL GOODS PVT. LTD.

14 |ITA 3593/CHNY/2026 |2022-23 | [A] CONSTROMALL GOODS PVT. LTD.

15 [ITA3594/CHNY/2026 |2018-19 | [A] CONSTRONICS INDIA

16 |ITA3595/CHNY/2026 |2020-21 | [A] CONSTRONICS INDIA

17 |ITA 3596/CHNY/2026 [2021-22 | [A] RAJESHWAR L

18 |ITA 3597/CHNY/2026 |2019-20 | [A] RAJESHWARI L

19 |ITA3598/CHNY/2026 [2018-19 [ [A] RAJESHWARI L
20 |ITA 3599/CHNY/2026 [2018-19 | [A] MADRAS INFRA
21 |ITA 3600/CHNY/2026 [2019-20 [ [A] MADRAS INFRA
22 |ITA3601/CHNY/2026 [2021-22 |[A] MADRAS INFRA
23 |ITA 3602/CHNY/2026 [2022-23 | [A] MADRAS INFRA

The Link for Hybrid Hearing is :

Or

Meeting ID for the same Link: 2643 076 7091

https://itatchennai.mv.webex.com/meet/court_room_Z
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 06th OCTOBER 2026 (TUESDAY)
BEFORE HON'BLE ABY T.VARKEY, JUDICIAL MEMBER
AND HON'BLE Ms.S.PADMAVATHY, ACCOUNTANT MEMBER

IN COURT ROOM 2
Srl [Appeal Number  |Assmt. Ye{Assessee Name Counsel |Remarks
Released &
1/ITA 1289/CHNY/2025 (2017-18 | [A] BOER AND FITCH RETAILS PVT. LTD. (SMC) | S.Sridhar (Er) oo ocred
case

The Link for Hybrid Hearing is : https://itatchennal.my.webex.com/meet/court_room_2
Or
Meeting ID for the same Link: 2643 076 7091
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AND HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 07th OCTOBER 2026 (THURSDAY)

BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JUDICIAL MEMBER

IN COURT ROOM 3
Srl |Appeal Number Assmt. Ye{Assessee Name Counsel |Remarks
1 [ITA 2107/CHNY/2008 [2004-05 | [A] M/S. UNITED INDIA INSURANCE COMPANY LTD. (HCD)
2 |ITA906/CHNY/2011  |2003-04 | [D] M/S. UNITED INDIA INSURANCE CO. LTD. (HCD)
3 |ITA1605/CHNY/2011 |2003-04 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)
4 |ITA1606/CHNY/2011 |2004-05 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)
5 |ITA 1607/CHNY/2011 |2005-06 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)
6 |ITA 1608/CHNY/2011 |2006-07 | [A] UNITED INDIA INSURANCE CO. LIMITED
7 |ITA 1609/CHNY/2011 {2007-08 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)
8 |ITA 1610/CHNY/2011 |2008-09 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)
9 |ITA 28/CHNY/2014 2006-07 | [A] UNITED INSTURANCE & CO. LTD. (HCD).
10 |ITA 30/CHNY/2014 2009-10 | [A] UNITED INSTURANCE & CO. LTD. (HCD)
11 [ITA 764/CHNY/2014  |2010-11 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)
12 |ITA 1149/CHNY/2016 [2011-12 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)
13 |ITA 1511/CHNY/2016 (2011-12 |[D] UNITED INDIA INSURANCE CO. LIMITED (HCD)
14 |ITA 364/CHNY/2017 |2012-13 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)
15 |ITA626/CHNY/2017 |2012-13 | [D] UNITED INDIA INSURANCE CO. LTD. (HCD)
16 |ITA 1085/CHNY/2017 [2013-14 | [A] UNITED INDIA INSURANCE CO. LIMITED
17 |ITA 1571/CHNY/2017 |2013-14 | [D] UNITED INDIA INSURANCE CO. LTD. (HCD)

The Link for Hybrid Hearing is :

https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 05-OCTOBER-2026 (MONDAY)
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JM

AND HON'BLE SHRI GAGAN GOYAL, AM

SA®HY

———

IN COURT ROOM 3
Sri |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
ITA 3640/CHNY/2025  |2011-12 | [A] BBDO INDIA PRIVATE LIMITED
ITA 3856/CHNY/2025  [2007-08 | [A] PONNUSAMY RAMESH S.Sridhar

ITA 3803/CHNY/2025  {2011-12 | [A] VARADHARAJ ALAGARSAMY
ITA 2739/CHNY/2025 1201112 | [A] VARADHARAJ ALAGARSAMY
ITA 1836/CHNY/2026  |2011-12 | [D] VARADHARAJ ALAGARSAMY
ITA 119/CHNY/2026 2009-10 | [A] NAYAGI FIREWORKS INDUSTRIES |S.Sridhar
ITA 120/CHNY/2026 2010-11 [ [A] NAYAGI FIREWORKS INDUSTRIES
ITA 121/CHNY/2026 2011-12 | [A] NAYAGI FIREWORKS INDUSTRIES
ITA 122/CHNY/2026 201213 [ [A] NAYAGI FIREWORKS INDUSTRIES
ITA 123/CHNY/2026 2014-15 | [A] NAYAGI FIREWORKS INDUSTRIES
11{ITA 124/CHNY/2026 2015-16 | [A] NAYAGI FIREWORKS INDUSTRIES

12|ITA 1308/CHNY/2026  12017-18 | [A] BHUPENDRA KUMAR

olo|le|vwlo (o ]le |wir |

—_—

13|ITA 1328/CHNY/2026  |2016-17 | [A] MEHAR INDIA ENTERPRISES G.Baskar

14|ITA 1458/CHNY/2026  |2017-18 | [A] ANANDH JAYAPRIYA S.Sridhar

15|ITA 1868/CHNY/2026  [2022-23 | [A] KALIYAPPAN THAMARAISELVAN efiling
16|ITA 3383/CHNY/2026  {2020-21 | [A] MR. SELVAM R.Viswanathan

17|ITA 3784/CHNY/2026  |2020-21 | [D] SELVAM efiling

[A] MUSLIM EDUCATIONAL SOCIETY,
18|ITA 3791/CHNY/2026  |2016-17 [KANYAKUMARI

19(ITA 3792/CHNY/2026  [2015-16 | [A] C S 1BOYS HIGHER SECONDARY SCHOOL efiling
20ITA 3794/CHNY/2026  [2019-20 | [A] DEVARAJ JAYARAMAN efiling
21[ITA 3795/CHNY/2026  [2017-18 | [A] KRISHNASAMY SRIDHAR

29|ITA 3799/CHNY/2026  |2024-25 | [A] ASHISH AGARWAL ' efiing

' [D] AYNGARAN INTERNATIONAL

23|ITA 3786/CHNY/2026  |2014-15 |MEDIA PRIVATE LIMITED efiling
24|ITA 3787/CHNY/2026 _ [2016-17 | [D] AYNGARAN INTERNATIONAL MEDIA efiing
25lTA 3788/CHINY/2026 _ |2017-18 | [D] AYNGARAN INTERNATIONAL MEDIA efiling
26| TA 3789/CHNY/2025 _|2018-19 | [D] AYNGARAN INTERNATIONAL MEDIA Alefiing
71 TA 3790/CHNY/2026 __ |2019-20 | [D] AYNGARAN INTERNATIONAL MEDIA efiing
281ITA 3798/CHINY/2026 _ |2015-16 | D] AYNGARAN INTERNATIONAL MEDIA "7 Jefiing

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_3 ,
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR Mﬂﬁsﬂm
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JM
' AND HON'BLE SHRI GAGAN GOYAL, AM
IN COURT ROOM 3
srl |Appeal Number Assmt. |Assessee Name
[A] PETROFAC ENGINEERING

1 |ITA 2464ICHNYI2024 2020-21 [SERVICES INDIA PVT. LTD.
[D] LANDMARK HOUSING PROJECTS

9 |ITA 4080/CHNY/2025  |2015-16 |CHENNAIPVT LTD R.Subramanian
3 [ITA 3815/CHNY/2025  |2013-14 | [A] KALATHINGAL SHEELA

4 |ITA240/CHNY/2026  |2008-09 | [D] KALATHINGAL SHEELA

[A] SIR MUTHIAH CHETTIAR BOYS

5 |TA 3009/CHNY/2025  [2015-16 |HIGHER SECONDARY SCHOOL TRUST
6 |TA 2000/CHNY/2025  [2016-17 | [AISIR MUTHIAH CHETTIAR BOYS
7

8

Counsel Name |Remarks

ITA 1349/CHNY/2026  |2008-09 | [A] E MADHAVAN
ITA 3808/CHNY/2026  [2021-22 | [D] JAMALLUR ABDUL HAKKIM RAZACK

9 |ITA 3810/CHNY/2026  [2023-24 | [D] AYYANATHAN GUNASEKARAN efiling
10 |ITA 3811/CHNY/2026 2014-15 | [D] BALA PALANISAMY efiling
11 |ITA 3812/CHNY/2026 2015-16 | [D] BALA PALANISAMY efiling
12 |ITA 3813/CHNY/2026 2016-17 | [D] BALA PALANISAMY efiling
13 |ITA 3814/CHNY/2026 2017-18 | [D] BALA PALANISAMY efiling
14 |ITA 3815/CHNY/2026 2018-19 | [D] BALA PALANISAMY efiling
15 |ITA 3816/CHNY/2026 2020-21 | [D) BALA PALANISAMY efiling
16 |ITA 3824/CHNY/2026  [2017-18 | [D]M S K THANGAMALIGAI efiling
17 [ITA 3825/CHNY/2026  |2018-19 | [D] EVEREST GOLD MART PRIVATE LIMITED efiling
18 |ITA 3826/CHNY/2026  |2017-18 [ [D] EVEREST GOLD MART PRIVATE LIMITED ___|efiling
19 |CO 92/CHNY/2026 2017-18 | [A] EVEREST GOLD MART PRIVATE LIMITED efiling
20 [CO 93/CHNY/2026 2018-19 | [A] EVEREST GOLD MART PRIVATE LIMITED efiling
21 |ITA 3827/CHNY/2026  [2013-14 | [A] NANJUNDAPURAM SETHUPATHY KALIDAS efiling

[A] SHANTHAKUMAR USHARANI,
22 |ITA 3830/CHNY/2026 _ {2015-16 |MADURAI, TAMILNADU G.Baskar

[D] ECO PROTECTION ENGINEERS
23 |ITA 3832/CHNY/2026  [2019-20 |PRIVATE LIMITED efiling
24 |ITA 3833/CHNY/2026 2020-21 | [D) ECO PROTECTION ENGINEERS efiling
25 [ITA 3834/CHNY/2026 2021-22 | [D] ECO PROTECTION ENGINEERS efiling
26 |ITA 3835/CHNY/2026 2022-23 | [D] ECO PROTECTION ENGINEERS efiling
27 |ITA 3836/CHNY/2026 2023-24 | [D] ECO PROTECTION ENGINEERS efiling
28 [ITA 3837/CHNY/2026 2024-25 | [D] ECO PROTECTION ENGINEERS efilin

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meeticourt_room_3
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— INCOME TAX APPELLATE TRIBUNAL CHENNAI
CAUSE LIST OF B BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JM
AND HON'BLE SHRI GAGAN GOYAL, AM

IN COURT ROOM 3
Srl |Appeal Number Assmt. |Assessee Name Counsel Name (Remarks
1 |ITA1273/CHNY/2026  |2017-18 | [A] THIRUMALSAMY SELVAN B.Pratap .
2 [ITA 3844/CHNY/2026  |2022-23 | [A] PADMA NAHAR efiling
3 [ITA 3845/CHNY/2026  |2023-24 | [D] KASTHURI JAYACHANDRAN efiling
4 |ITA 3846/CHNY/2026  |2013-14 | [A] GOVINDAS PURUSHOTHAMDASS, (HUF)
5 [ITA3847/CHNY/2026 |2018-19 | [A] GREEN HARVEST AGRO G.Baskar
6 [ITA 1436/CHNY/2026  |2011-12 | [A] M. THIRUSANGU
[A] DHANALAKSHMI SRINIVASAN
7 |ITA 3848/CHNY/2026  ]2019-20 |ENERGY PRIVATE LIMITED G.Baskar
8 |ITA 3854/CHNY/2026  |2021-22 | [D] RAKESH KUMAR efiling
[D] RUCKMONY MEMORIAL
9 |ITA 3864/CHNY/2026  12023-24 |CHARITABLE EDUCATIONAL HEALTH efiling
10 |ITA 3865/CHNY/2026  [2023-24 | [D] RAINBOW FOUNDATIONS LIMITED efiling
[A] BUZZWORKS BUSINESS SERVICES
11 |ITA 3868/CHNY/2026  12023-24 |PRIVATE LIMITED efilifig

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 08-OCTOBER-2026 (THURSDAY)

BEFORE HON'

BLE SHRI $.5.VISWANETHRA RAVI, JM

AND HON'BLE SHRI GAGAN GOYAL, AM

IN COURT ROOM 3

12 I“i‘ ZOE{?&E&E’R’T 2023

Siejet HSleea
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Chennai

1

income Tax Appellate Triburatl,

Srl [Appeal Number Assmt. |Assessee Name Counsel Name [Remarks
1 [TAB38/CHNY/2019  |2012-13 | [A] AUDI MUNUSAMY

5 |TA796/CHNY/2024  |2014-15 | [D] THE CDCMPU LTD

3 |ITA 2696/CHNY/2025  |2013-14 | [D] BHADRESWAR VIDYUT PRIVATE LIMITED

4 |[TA3817/CHNY/2025  |2015-16 | [A] RAKESH KUMAR D.Anand

5 |ITA1327/CHNY/2026  |2018-19 | [D] VENKATACHALAM T.Vasudevan

5 |ITA 3871/CHNY/2026  [2018-19 | [A] NATARAJAN KIRUTHIKA efiling
7 |ITA 3872/CHNY/2026  |2020-21 | [A] GOPAL THANGARAJ efiling
3 [ITA 3875/CHNY/2026  |2022-23 | [D] GOMATHI GOVINDARAJAN efiling
5 |ITA 3876/CHNY/2026  |2017-18 | [D] HANEEFA SAHIB SHAJAHAN efiling
10 |ITA 3878/CHNY/2026  [2019-20 [ [A] SINSILA SHAJAHAN

11 |ITA 3679/CHNY/2026  [2017-18 | [A] KANDASWAMY SARASWATHI

12 |ITA 3885/CHNY/2026  [2018-19 | [A] LAVANYARANI NAGARA efiling
13 I TA 1830/CHNY/2026 _ [2022-23 | [A] FUMAKILLA INDIA PRIVATE LIMITED efiling

[A] THE THIRUVANNAMALAI COOP i

14 |ITA 1240/CHNY/2026 _ |2017-18 |URBAN BANKLTD

15 [TA 1241/CHNY/2026 _|2018-19 | (AY THE THIRUVANNAMALAI COOP

16 |ITA 1257/CHNY/2026 _ |2022-23 [A] THE THIRUVANNAMALAI COOP

17 |ITA 1258/CHNY/2026 201920 [A] THE THIRUVANNAMALAI COOP

18 |ITA 1453/CHNY/2026 (202324 | A THE THIRUVANNAMALAI COOP |
The Link for Hybrid Hearing is hﬂps:llitatchennai.my.webex,comlmeet!coun_room_s
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g INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF B BENCH FOR 08-OCTOBER-2026 (THURSDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
IN COURT ROOM 1
Sri |Appeal Number Assmt. |Assessee Name
23 {ITA 1587/CHNY/2026 _ ]2020-21 [A] PAVADA| ANBAZHAGAN
24 |ITA 1588/CHNY/2026 _ {2020-21 [A] PAVADAI ANBAZHAGAN
25 |ITA 1589/CHNY/2026  |2020-21 [A] PAVADAI ANBAZHAGAN
11 |ITA 1764/CHNY/2026  |2019-20 [A] SITHIRAIPANDIAN MANICKARAJ _|N.V.Balaji

12 |ITA 1762/CHNY/2026 {201 9-20 |[A] SITHIRAI PANDIAN SIVANANDAM
The Link for Hybrid Hearing is hﬂps:lﬁtatchennai.my.webex.com!meet!couﬂ_,room_j
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INCOME TAX APPELLATE TRIBUNAL CHENNAI
FIXED FOR CLARIFICATION CAUSE LIST OF B BENCH FOR 05-OCTOBER-2026 (MONDAY)
BEFORE HON'BLE SH.MANU KUMAR GIRI, JM
AND HON'BLE SHRI S.R.RAGUNATHA, AM

Srl \Appeal Number

IN COURT ROOM 4
Appeal Number Assmt. [Assessee Name Counsel Name (Remarks
Srl Year
1 [ITA 1808/CHNY/2026  |2017-18

[A] LOOCUST INCORP APPAREL EXPORT

The Link for Hybrid Hearing is hitps://itatchennai.my.webex.com/meeticourt_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
7 CAUSE LIST OF C_ BENCH FOR 05th October 2026 MONDAY
LY BEFORE HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER
' AND HON'BLE SHRI S R RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM 4
Srl  |Appeal Number Assmt. [Assessee Name Counsel Name [Remarks
Year
1|ITA 3050/CHNY/2025 {2012-13 | [A] JEGADEESAN TAMILSELVI
) ' [A] ASOK SPARKLERS FACTORY |
2|ITA 24/CHNY/2026  |2017-18 |(SMC) S. Sridhar
| [D) ARCHIMEDIA DIGITAL PRIVATE [R.
3[ITA 48/CHNY/2026  |2024-25 |LIMITED Vijayaraghavan
4|ITA 51/CHNY/2026  [2017-18 | [A] KUPPUSAMY VELAIYAN (SMC) |S. Sridhar
5[ITA 2011/CHNY/2026 |2017-18 | [A] VENKATESH Ravi kannan e filing
6{ITA 2016/CHNY/2026 [2017-18 | [A] VELMURUGAN SIVALINGAM | Akash B
[A] MUTHUNAGAR TAILORING
7]ITA 2018/CHNY/2026 [2020-21 |WOMENS DEVELOPMENT (SMC)  [S. Sridhar
8|ITA 2019/CHNY/2026 (2019-20 | [A] PALANISAMY SANKAR S. Sridhar
9]ITA 2020/CHNY/2026 [2020-21 | [A] PALANISAMY SANKAR
[A] DREAM VIEW TEA AND COFFEE
10(ITA 2393/CHNY/2026 |2017-18 |ESTATES PVT. LTD. Rakesh Joshi
[D] DREAM VIEW TEA AND COFFEE |
11{ITA 2579/CHNY/2026 |2017-18 |ESTATE e filing
[D] DREAM VIEW TEA AND COFFEE
12|ITA 2580/CHNY/2026 |2018-19 |ESTATE PVT LTD e filing
~ | [A] CHETTINAD PLANTATIONS PVT.
13{ITA 2534/CHNY/2026 |2017-18 |LTD. N. Arjunraj,Adv.
14|1TA 2564/CHNY/2026 (2013-14 | [A] DR RAJ SINGH
15[ITA 2575/CHNY/2026 [2019-20 | [D] SHANMUGHAM THIAGARAJAN e filing
16|ITA 2576/CHNY/2026 [2020-21 | [D] SHANMUGHAM THIAGARAJAN e filing
17(ITA 2577/CHNY/2026 [2019-20 | [D] IG3 INFRA LIMITED e filing
18|ITA 2578/CHNY/2026 (2020-21 | [D) IG3 INFRA LIMITED e filing
19[ITA 2585/CHNY/2026 [2018-19 | [A] K CHANDRAPRAKASH (HUF) e filing
Meeting link - https://itatchennai.my.webex.com/meet/court_room_4

Meeting number :-26434158210
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